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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
6.a.fio, 719 of 1992, |

1 ¥
Between . Dateds 9.9,1992,

1, abdul Rasheed,”’
2., Mohd, Yousufuddin, .

3. I. Ram .Reddy. _- cos , Applicants
and i
1, The Superintendent of Post Offices, Mahabubnagar DRivision, Maha-
bubnagar,

2. The Post Master General, Hyderabad Region, ﬁyderabad.
3. The Chief Post Master, General andhra Prade'sh, Hyderabad, .-

ese Regpondents,
Counsel for the Applicants s Sri. K.VenkateSWara Rao <
" Counsel for the Respondents s sri. N.R.Devaraj, Sr, CGSC, 7

CORAMS _ “
Hon'ble Mr, T.Chandrasekhar Reddy, Judicial Member

The Tribunal made the following 6rderz-
Mr. K.,venkateswara Rao, for the al_lppli'cantg and l\b:.
N,R, Devaraj, for the respondents are presént. ;HEard both sides. Mr.
Venkategwara Rao submitted that the applicanty ov§ withdrawing ZBoau
from the CA, In view of the submission made b& Mr. venkateswara Rao,
OA is dismissed as withdrawn with no order as %o costs,

Copy tos-~ ,&
1, The Superlntendent of Post Offices, Mahabubnagar Division,
Mahabubnagar. ! )

2. The Post Master General, Hyderabad Reglon, Hyderabad

3. The Chief Post Master,.General andhra andesh Circle, Hyderabad,_

4, One copy to Sri. K.Venkateshwara Rao, advocate, 16~11-418/3/2,
Moosarambagh, Hyderabad.

S. One copy to Sri, N,R.Devaraj, Sr. CG3C, CAT, Hyd.

6., One spare CoOpYe. }
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- 1N THE CENTRAL ADMINISTRATIVE TRIBUNAL *
HYLERABAD BEBCH EE

THE HON'BLE MR,

. | > o | AND

THE HON'BLE MR \R.BALASUBRAMANIAN :M(A)
ND

THE HON‘BLE MR.T.CHANLRASEKHAK REDDY}
' MEMBER(J)
. | : ' AN '

i

'HE HON'BLE Mk.C.,\J. KOY : MEMBEK(J)
bateds 91./‘1/. 1992 .
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0. A.No. 79 ‘
TehsNo— - (wrNg— )

admitted and interim directions
. issued

R

Allowed.

Disposed of with directions
- : Dismissed _

k Cpisimissed as withdrawn

Di smissed for default

MiA,Crdered / ke jected

“Wd—orders as to costs,
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